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on the specific understanding that their
employment would be temporary.
The posts which are vacant are tech-
nical posts. Even in regard to the
general approach to this problem, we
have 1ssued instructions recently to the
FC[ that they shcald not make
any direct recruitment and that,
as far as possible, they should
absorb officers from the Food
Department  1itselt Henceforth I
do not think there would be
any more direct recruitment, unless
they are of a highly technical nature.
Without the permission of the Gov-
ernment no direct recruitment will be
allowed.

SHRIMATI C. AMMANNA RAJA:
Is 1t a facl that, when officers from
some other departments are sent as
deputationitts to the Food Depart-
ment, their smoluments are very much
higher? Way should 1t be <0?” Why
should we give the.a such attractive
salaries? Ig it not the poor people
who have to pay for it? Is 1t neces-
sary? After all, they are Government
servants.

SHRI ANNASAHEB  SHINDE:
There was a demand on behalf of the
Department employees that their inte-
rests should be properly looked after.
Some attractive emoluments have been
provided for them, so that there may
not be difficulties in regard to future
employment, etc. Even when it has
been provided, there are complaints.
The hon. Member knows that there is
the Government employees’ union and
they want that the interests of the
Food Department employees, who
have been serving for some years,
should be protected and that they
should be given remunerative salaries.
I think the salaries which have been
fixed are fixed on the basis of merit as
well ag on the basis of the functions
they are supposed to carry out. A
team of officers has properly Tooked
into it.

SHRI K. CHANDRASEKHARAN: Is
the hon. Minister aware that a Deputy
Collector in Kerala is in the scale of
Rs. 400—900 only, whereas some of
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these deputationisis get double that
salary?

THE DEPUTY CHAIRMAN: Mem-
bers have information on this.

SHRI ANNASAHEB SHINDE.
About the gradeg of individual officers,
etc,, if proper notice is given, I will
try to give information.

SuppLY OF WHEAT, ETC. TO MADRAS

*452. SHRI V. V. RAMASWAMY:
Will the MNinmister of FOOD AND
AGRICULTURE be pleased to state
the quantity of wheat, rice and sugar
allotted to Madras State durmg the
year 1966-6'1 and the quantity actually
supplied, commodity-wise?

THE MINISTER OF STATE IN THE
MIN{STRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE): A statement
1s placed on the Table of the Sabha.

STATEMENT

Allotment and supphies of Wheat,
Rice and Sugar to Madras State
during 1966-67 (April, 1966 to
March, 1967)

(In thousand tonnes)

Allotments Supplies
(Despatches)
Wheat 2595 267°3
Rice 22 8% 169
Sugar 188-6 191°0

*This was in exchange for an equal
quantity to be supplied by Madras
Government for Kerala.

SHRI V. V. RAMASWAMY: May I
know whether the Government of
Madras have requested for an addi-
tional allotment of wheat during the
quarter ended July and, it so, what
action has been taken thereon?
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SHRI ANNASAHEB SHINDE:
There have been some informal ap-
poaches from the Madrag Govern-
ment saying that there hasbeen some
shortage in regard to supplies to
flour mills. In regard to the general
demand, we have been supplying
some small quantities to the Madras
Government outside their quota and
1 do not think the Madras Govern-
ment have any grievance about the
allotment.

WIST Wels WET AT WAKK
Wl 98 YA T Fm Ear R aq
1966 WY 1967 ¥ Troweqr &1 fhamr
seTe fooT WAy 1 AW Y TR &
B2 § W A T ¥ Sy aorg & agl
um F T o g G Beoawt &
wer wet F qae ¥ wifgL § 1 Ay
gAY GTE AT T WA 9T 7T AR
w7

SHRI ANNASAHEB  SHINDE:
This question relates to Madras and I
have no information,

SHRI G. P. SOMASUNDARAM:
May I know whether the Government
is aware that there is a great shori-
{411 in the supply of wheat products
like Maida, Suji, ete. in Madras State
and may I know whether there is any
proposal tg increase the allotment of
Maida and Suji to Madras?

SHRI ANNASAHEB  SHINDE:
Madam, as you 'are aware, we are pas-
sing through a very difficult period.
In fact, we supplied some quantities in
exchange for rice which the Madras
Government promised to spare for
Kerala. That arrangement was car-
ried out and the Madrag Government
has co-operated with us in sending
rice to Kerala. There is generally a
difficult food situation and the hon.
Member should not pressurise the
Government in order to accommodate
his claim. As far as possible, we are
trying to look into the difficulties of
the various State Governments
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AR EUEE R0 LN T T
foar : amr Swd ag gEwER fr
qH § AT & @y 30 fage
AT TAT § AR AT FHT gE 9aF
TR QT AT AT wa § ST FY
o fr R dwe R A § st
FHAT AL H1QT 7Y 78 ?

SHRI ANNASAHFB SHINDE:
In regard to sugar we have been fol-
lowing a uniform policy in respect of
the cut in the quota. As the hon.
Member himsel?! is well aware, there
was a steep fal] in the production of
sugar from 35 lakh tonnes to 25.5 lakh
tonnes. As a result proportionate re-
duction has been made in regard to
all the States. There has been no
discrimination. either in favour of
or against anybody.

SHRI M. V. BHADRAM: Madras
State is considered to be self-sufficient
as far as rice is concerned. May 1
know whether it is a fact that 17,000
tonnes of Nellore rice has been given
to Madras on condition that Tanjore
rice would be given to Kerala? May
I know the position today?

SHRI ANNASAHEB SHINDE:
It is true that Madras State is mar-
ginally surplus. Of course, it there is
failure of the monsoon, etc. then there
are difficulties, but normally it is a
marginally surplus State. Some quan-
tity of superior rice was supplied from
Andhra to Madrag and in return the
Madras Government have made avail-
able an equivalent quantity of Tan-
jore rice for being exported to Kerala.

*453. [The questioner (Shri Triloki
Singh) was absent. For answer, vide
col. 3870 infra.]

SPARE PARTS FOR CARAVELLS AIRCRAPT

*454, SHRI P. C, MITRA: Will the
Mintister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that cara-
vells aircraft, scheduleq to leave for
Madras on the 20th July, 1967 was



